FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF FROG FONE PRIVATE LIMITED

RELEVANT PARTICULARS

1 | Name of corporate debtor Frog Fone Private Limited

2 | Date of incorporation of corporate debtor 31% October, 2012

3 | Authority under which corporate debtor is Registrar of Companies, NCT of
incorporated / registered Delhi

4 | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor U32204DL2012PTC244253

5 | Address of the registered office and principal office | 19, Chawla Complex, A-215,
(if any) of corporate debtor Shakarpur Delhi,-110092, India

6 | Insolvency commencement date in respect of 19" November, 2019. The date of
corporate debtor pronouncement of order by Hon’ble

NCLT, New Delhi (Court-III) in
application number IB-
1452/ND/2019 (Copy of order is yet
to be received)

7 | Estimated date of closure of insolvency resolution 17" May, 2020 (180 days from the
process Insolvency Commencement date)

8 | Name and registration number of the insolvency Pankaj Kumar Singhal
professional acting as interim resolution IBBI/IPA-002/IP-N00532/2017-
professional 2018/11561

9 | Address and e-mail of the interim resolution (NOT FOR COMMUNICATION)
professional, as registered with the Board Address: A-233, Ground Floor,

Bunkar Colony, Ashok Vihar,
Phase-1V, Delhi-110052
Mail: aprlegalindia@gmail.com

10 | Address and e-mail to be used for correspondence (FOR COMMUNICATION)

with the interim resolution professional Pankaj Kumar Singhal
Address: Same as above
Mail: cirp.frogfone(@gmail.com

11 | Last date for submission of claims 6th December, 2019

12 | Classes of creditors, if any, under clause (b) of sub-
section (6A) of section 21, ascertained by the
interim resolution professional N/A

13 | Names of Insolvency Professionals identified to act
as Authorised Representative of creditors in a class
(Three names for each class) N/A

14 (a) Relevant Forms and Weblink: https://www.ibbi.gov.in

(b) Details of authorized representatives are
available at:

Insolvency and Bankruptcy Board
of India (IBBI), 7" Floor, Mayur
Bhawan, Shankar Market,
Connaught Circus, New Delhi-
110001




Notice is hereby given that the National Company Law Tribunal has pronounced order for the
commencement of a corporate insolvency resolution process of the Frog Fone Private Limited
on November 19, 2019.

The creditors of Frog Fone Private Limited, are hereby called upon to submit their claims with
proof on or before 6th December, 2019 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [specify class] in Form CA.
(Not Applicable)

The submission of claims is to be made in accordance with Chapter IV of the Insolvency and
Bankruptcy Board of India (Insolvency Resolutions Process for Corporate Persons)
Regulations, 2016. The claim with proof is to be submitted in following specified forms along
with documentary proof in support of claim:

e Form B- for Claims by operational creditors except workmen and employees

e Form C- for Claims by Financial Creditors

e Form CA: for Claims by Financial Creditors in a class

e Form D- for Claims by workmen and employees

e Form E- for Claims by authorized representative of workmen & employees

e Form F- for Claims by Creditors (Other than Financial Creditors and Operational
Creditors of the Corporate Debtor)

The above-mentioned forms can be downloaded from the website www.ibbi.gov.in
(Insolvency and Bankruptcy Board of India)

Date: 22nd November, 2019 Pank\aj Kumai‘ écfn/ghal
Place: Delhi Interim Resolution Professional

Frog Fone Private Limited
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AIR OFFICER COMMANDING
AIR FORCE CENTRAL ACCOUNTS OFFICE
SUBROTO PARK, NEW DELHI-10

ENROLMENT AS NON COMBATANT (ENROLLED)
IN INDIAN AIR FORCE : COURSE NO. 01/2020

1. Applications are invited from suitable candidates for
enrolment as Non Combatant (Enrolled) for course No.
01/2020, scheduled to commence on 03 Feb 2020 at Airmen
Training School, Belgaum.
2. No. of Vacancies : 01 vacancy for Cook,
3. Eligibility conditions :

(a) Male candidate should be matriculate from a recognized
board/university.

(b) Must be born between 30 Jan 1992 to 30 Jan 2003 (both
days inclusive).

(c) Candidates below 22 years should be unmarried at the
time of enrolment. Candidates above 22 years may be
married.

(d) Should be medical fit for the trade allotted.

4. Written application with bio-data to apply for selection
processAp plain paper to reach Air Force Central Agcounts
Officey 1400h on 25 Nov 19 (R) 25 Nov 19.
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